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ATTENDENCE CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
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NAME OF THE PARTIES NAC Infrastructurc Equipment Limited

DBM Geotechnics & Constructions Limited

SECTION OF THE COMPANIES ACT: I & BP Code 20 16
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ORDER

gLNo. 115sll&BP/NCLT/MB/MAH/2017

Since the Petitioner's Counsel is not sure as to whethe! intimation of next

date of hearing is given to the Colporate Debtor, at the Counsel's request, list this

matte! on 2L,07.2077 with a direction to the petitioner to intimate next date of

hearing to the Corporate Debtor and file proof of service.

List this matte! on 21.07.2017

sd sd/-
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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